Mr. Speaker: He cannot raise it
separately like this. I will certainly
consider it. There are 50 many Call
Attention Notices. Papers to be laid.

1237 hre
PAPERS LAID OXN THE TABLE
Ecovn-=~ Sumvey

‘The Deputy Prime Minisler and
Minisier of Financy (Shri Morarf
Desal}: [ beg to lay on the Table a
topy of 'Economic Survey' 19GC-d7.
[Placed wn Library. See No. LT-338/
aT).

ANNUAL RxporRt OF NATONAL Couscm
or EpucATioNAL HReseamcx
Traumine

The Minister of Education (Dr.
Triguan Sem): | beg to lay on the
Tablc a copy of ihe Annusi Repor) of
the National Council of Educational
Rescarcth and Training, New Delh, {r
the year 1964.85, alongwith the
Annual Accounis and the Audit Re-
port thereon [Placed in Library. See
No. LT-337:67).

AND

AcTion TARKN UN Assumances

JYAISTHA 3, 1889 {SAKA)

during the varicus sessions of Lok.
Babha:
Fourth Lok Sabha

1. Supplementary Statement No. I—
First Session, 1067.

Third Lok Sabha

2. Supplementary Statement

No..
IIl—Sixteenth Session, 1966.
3. Supplementary Statement No.
Vi—Fifteenth Session, 1966,
4. Supplementary Stalement Neo.
X—Fourteenth Session 1066,
5. Supplementary Statement No.
XI1—Thirteenth Session, 1965,
€. Supplementary Sulement No.

XXVI—Seventh Session 1964.

(Placed in Library. See No. LT-338/
87].

Shri S. M Banerjee (Kanpur): Sit,
during the last session, some assur-
ances were given. There was an
assurance given about certain irregu-
larities committed by the Aminchand
Pyarelal tirm in Kashmir and we weTe
told that some statement will be
made. I would only request the hon.
Minster, through yYou, that if the
assurances are gaven. w0t those assur-
ances be fulfilled

Mr. Speaker: There 15 the Assur-
ancey Committee. Thex are looking
into it, I suppore.

Reroar oF FEQUIRY ON ACCITENT AT
Mixe v Hassax Drstrcr

The Minister of State in the Minis-
try of Labeur, Employment and Re-
habiliation [Shri L. N. Mishra): I
mmh,mun'hhlenuwnl!h-
port of Enquiry on the fatal accident



